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consideration the Inner Line Special 
Pay of NEFA and Nagaland employees 
and their terms of service elsewhere. 
In other frontier areas, State Govern
ments, depending on the relative re
moteness and the difficulty of the 
area, have similarly sanctioned various 
compensatory, hill or winter allow
ances, special pays or other such con
cessions. 

(e) Uniformity is not possible owing 
to variations in conditions in each 
area. Further, in areas not directly 
administered by the Centre, it is for 
each State Government to prescribe 
such concessions taking into account 
the other terms and conditions of ser
vice of their employees. 

News regarding Prime Minister's 
Press Conference on All India 

Radio 

r Sltri Bhagwat Jha Azad: 
1320. ~ Shri Balkrishna Wasnik: 

L SlIri Balmiki: 

Will the Minister of Information and 
Broadcasting be pleaoed to state: 

(a) whether the emphatic reference 
of the Prime Minister to Voice of 
America leal in his press conference 
sometime in the second week of Octo
ber 1963 was completely omitted from 
all'the news broadcasts of the All 
India Radio; 

(b) whether Prime Minister in the 
S<lme Press Conference referred to the 
exit of Dr. Jivl'uj Mehta, the ex-Chief 
Minister of Gujarat, and also to the 
charges against Punjab Chief Minis
ter. Shri Pratap Singh Kairon; and 

(c) it so, how the broadcast dealt 
with those two references viz. Dr. Jiv
raj Mehta and Shri Pratap Sin~h 
Kairon? 

The Minister of Parliamentary 
Alfair~ (Shri Satya Narayan Sinha): 
(a) Yes, Sir. 

(b) Yes. Sir. 

(c) The reference to the charges 
against 8hri Pratap Singh Kairon, 
Chief Minister of Punjab, was briefly 
covered in the mid-day and main night 
bulletins. The Prime Minister's refe
rence to the resignation of Dr. Jivraj 
Mehta, former Chief Minister of Guja
rat, was reported in the mid-day bulle
tins. 
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New Magazine "Wedding Bells" 

1322. Shri Harj Vishnu Kamath: Will 
the Minister of Information and 
Broadcasting be pleased to slate: 

(a) whether a new ITIclgazine called 
"'Wedding Bdls" has recently made its 
appearance; 

(b) if so, the names of lhe editor, 
printer and publisher thereof; 

(c) whether it is a fact that. its very 
first is~ue carried acivc:rti:;cn1ents of 
the Directorale of Advertising and 
Visual Publicity; and 

(d) if so, whether it was done in 
accordance with Government policy? 

The Minister of Parliamental'Y 
Affairs (Silri Satya Narayan Sinha): 
(a) Yes, Sir. 

(b) The name of editor, printer and 
publisher is Mrs. Santosh Bhatnagar. 

(c) Yes. Sir. It carried an adver
tisement relating to National Emer
g(~ncv for \vhich free space was offcr
e,l. h~ the: lllagazine. 

(d) All volun1ary offers of free 
r-p«cp mact., by the newspapers and 
periodica ls for publicat.ion of adver
tisements rdnting to National Emer
gpncy are accepted irrespective of 
whether the newspapers!periodicals 
offering the free space are used for 
paid advertisements or not. 

Interview with Prime Minister Pub
lished in ''Playboy'' 

1323. Shri Hari Vishnu Kamath: Will 
the Prime Minister be pleased to 
state: 

(a) whether his attention has been 
drawn to an item captioned.: "Play-

boy Interview: Jawaharlal Nehru" aad 
published in the October, 1963 issue of 
an American Magazine "Playboy"; 

(b) whether the said interview was 
actually given by the Prime Minister 
and w 11e01<,;1" he has been cO'l"l'ec lly re
ported; and 

(e) the re<lSons for giving the inter
view'! 

The Prime Minister, Minister of Ex
tel'nal Affairs anJ Minister of Atomic 
Energy (Shri JaVl'aharlul Nehru): (ul 
Yes, Sir. 

(b) No, Sir. 

(e) In August lust the Indian Em
bassy in Washington informed the 
Ministry of External Mai,·s that a 
fort'lcoming isoue or the "Pluyboy" 
m:\~;;'t~in(; '.I,rould carry a purported ill
(·.'r"jew wilh tlw Prime Minister On 
C21,-'(·l:.ing the reconls it \VW, confirn1(~d 

th:.ll ~-i() sL~d1 intervievv \va:; given by 
OH~ Prhne lVIinis-tpr t,:) any )"·-r!:'(".-:;cnt.J.
t;ve of the ':Playboy" or to -the ppr
S'.Hl all8.~,~d to have had it. Onr 
Embassy in Vi.1shington aPPJ'i.",,\ the 
editor of t.he "PJ(lyboy" ncc'oT'ciinpJy 
;;nd the );:dtel" agreed to publish this 
I.nform8tion along \vith the m:ticlc 
which had al,·e~.dy gone to print. 

Infl.ustria! Dispute at RalTInagar 
Colliery 

(' SIL'i Mohamm!ul Elias: 
lOr. lJ. lVi.isra: 

J:lZ1. -< Sh,·j Indrajit GUI:t!l: 
'1 Shr! n,nC;l Bhatt.acharya: 
L SIn·; Prabhat Kar: 

Will the Minister of Labour and 
Employment be pleased to state: 

(a) whether the award of the Cen
tral Government Industrial Tribunal, 
Calcutta, Ref. No. ·16 of 1962, H.am
nagar Colliery and its workmen, 
dated the 10th September, 1963 has 
been implemented; and 

(b) if not, the steps taken by Gov
ernment to ensure implementation of 
the same? 

The Deputy Minister in the Minis-
try of Labour alld Employment (Shri 
R. K. Malviya): (a) The workmen 




